B

service and presently working as

lgedj7'7 years, belongihg to

var 2022 [207R

LOVLEADE SINGY, anfdaugﬁter{wlfe of \‘(ﬁ\)&i—\.\—\ﬁ DEV]I
oFFLCE. ATTENDANT  FARRSH

TROR LEOL SUATIVE, ASSEMBLY (1PA7 IV A)

give hereln below the details of the assets (immovable, movable, bank balance, etc,) of

myself, my spouse and dependants*:

A"

Detalls of movable assets

{(Assets In joint name indicating the extent of joint ownership will also have to be

given)

Sr.
No,

Description

Self

Spouse
e (s

(1) | Cash

3 U DO

~<A U4
" DEVE

: 5M£¢TULU

Dopendant-1

Dependant-2
Nams

Dependant-3 |
Ete, Name

AUMAR

RIALA
AU AR

Deposits in
Banks, Financial
Institutions And
Men-Banking
Financial
Companies

("

Bonds,
Debenturas and
Shares in
companies

(i1}

1

L

/

‘PR JW

—

Other financial
institutions,
NSS, Postal
Savings, LIC
Palicies, etc

[ (Iv)

LY C
PREMLV

L1628

Motor Vehicles
(details of
make, et¢,)

V)

Jeweliery (glve
details of
weight and
valueg}

| (vi)

Do
591”"/
JoUoP

{vli) | Other assets,
such as values

2 of claims /

L) interests

Nqte: Value of Bonds / shares / Debentures @s per the latest market value In Stocx
Exchange In respect of listed companies and as per books in the case of non fsted
companles should be glven. e
* Dependant here means a person substantially dependent on the income of the

R

amployee.



(d) dues to departments -

dealing with telephones =

(e) dues to departments : 1

dealing with government i

transport (Including ' =
aifrcraft and helicopters)

(f) Other dues, If any i ; ——

{b) (t) Income Tax Incrljuding
surcharge [Also indicate
the assessr{nent yesrupto | DFE O P S279 ¢
which Income Tax Return
flled. Give also Permanent
Account Number (PAN)]
(i) Weaith Tax [Also
Indicate the assessment
year upto which Wealth ;
Tax return filed.] : B
iy Sales Tax (Only in ‘ ,
case of proprietary ; NG - ) l
e R T Tt oy €S e TR AL W OO 18 Ll e :
(iv) Property Tax S \ =

.  Personal Detall
GPF/CPF/PRAN No. PTS/BLA -~ i1l 2

Gender :- 1 5 I(WF}

Class/Graup - e

{A/B/C)

e [ ePELCE ATTENDANT /H/‘ARH’SWJ
{Full Name e.g. B.A.S.-Bihar Administrative Service, -

B.8.5.- Blhar Secretariat Service etc.)
Home District i I fwwrﬂ {JHHQKHH/\JJ))

I hersby declare that the above details are true to the best o! iy

knowledge and belief.
"5 Eorﬂ £ [ @ 't

Signatura
ﬁ Name of Employee: éau L l’\.j},ﬁ ....... S IU h H
Place:, /-‘3' 7. pesignation: &k F.F.CE AT THUD‘\M T.[FA RASH
Date:.. / 02’/ 2’3 Department:.@.’l:H.Q.R...l—.&‘.’)ﬁ.g'.ﬁ....\.\.}. E. DMBL\J
Note: Pleasa sign each page of the declaration. Asset dectaration form
must be In A4 slze white paper wlth computer typed (single side)
in prescribed format. L s



[Note: Properties in joint ownership indicating

also have to be Indicated)

i

the extent of joint ownersiip wll

Mo,

Description

“Dependant-1
Name

Spouse

Depandant-2

Bepondant-3 |
Name | EtcoMama

Name(S)

K]

Agricultural Land

- Location(s)

- Survey number(s)
- Extent (Total
measurement)
-Current market value

(i)

Non-Agricultural Land
- Location(s)
- Survey number{s)

- Extent (Total et
| measurement}

-Current market value

(i)

i Location(s)

Buildings (Commercial
and residential)

- Survey /door
number(s)

- Extent (Total
measurement}

- Current market
value

(wy |

A {w

Houses / Apartments,

- Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

(v)

Others (such as

interest In property) e

-— | g

-— .

e

(2) 1 glve herein below the detaits of my fiabilitles / overdues to public financi!

institutions and government dues:-

[Note : Please glve separate detalls for each item)

Sr.
v Nex.

[ Description

Hame & address of Bank /
rinanchal Institutions{s) /

Amount outstanding as
e 5

O siannmrnrasserenas

(2}

(i) Loans from Banks

(i) Loans from tinanclal
institutions

o BB

55560 [~

(i) Government Dues:

{a) dues to departments

‘ dealing with govemment

accommeodation

(b) dues to departments
dealing with supply ¢/

.1 water

(c) dues to departments
dealing with supply of

\ electricity

SBTTeATETE



